39 Written Answer;

(b) the sites out of thess which are
dangerous;

(c) what is being done to protect the
surrounding population from any accidents on
these abandoned sites; and

(d) how many accidents have taken
place on these sites during the last year?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAYV): (a) to (d; The information
till date has not been sent by the concerned
State Governments. On receipt of the
information, it will be placed on the Table of
the House.
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[5 AUG. 1994]

to Questions 42

Estimate of Housing Shortage

*191 SHRI JAGMOHAN: Will tha
Minister of URBAN DEVELOPMENT b*
pleased to state:

(a) what are the latest estimates of
housing shortage for different income
groups in 23 mega cities of India;

(b) whether it is a fact that those shor
tages are increasing every year;

(c) whether, in v'ew of the inadequacy
of the current programmes and policies
to arrest the deteriorating conditions,
new measures are being contemplated and
enforced; and

(d) if so, the details of these measures?

THE MINISTER OF URBAN DEVE-
LOPMENT (SMT. SHEILA KAUL): (a)
According to estimates made by the National
Building Organisation (NBO) based on 1971
and 1981 Census data, the housing shortage
in urban areas as on 1-3-1991 was 10.40
million. The Statewise break-up of the
shortage is given in the Statement (see
below). NBO has not made city-wise
estimates of housing shortage.

(b) According to NBO estimates, the
housing shortage has tended to increas*
from year to year.

(¢) and (d) A new National Housing
Policy has been formulated. It envi
sages;—

(i) reorientation of the role of public
housing agencies from one of builder to
that of enabled.

(i) removal of legal and other cons-
traints inhibiting housing development
activities;

(iii) augmentation of the inflow of

housing  finance  through increased
Budgetary  support and institutional
finance,

(iv) involvement of the private sector

cooperatives and  non-Governmental
organisations in housing development
activities;

tv) stepping up of support of developed
lands, infrastructure and services.;

(vi) promot'ng cost-effective building
material and technology by utilising



